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MR. DEPUTY SPEAKER : I was io 
the P&T D epartment for a long time. Till l 
was there, it was very efficient. 
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MR. DEPUTY SPEAKER : The 
Government will look io ta it. 

SHRIMATI PRAMILA DANDAVATE: 
Only the Finance Minister i1 there. 

MJl. DEPUTY SPEAKER : He is the 
Cabinet Minister who is giving money to the 
Postal Department. 

(viii) Crisis in the textile industry and 
need for Central Governments 
intervention to restart the 
c/os~d mills 

SHRI MA Tl PRA MILA DAN DAV A TB 
(Bombay North Central) : Textile indu try 
i.s in the grip of a crisi . There is a spate of 
closure of textile mill io Ahmedab • 
Bombay and number of other place Including 
Del hi 

After a year and a half Iona trike of the 
textile "orkcrs in Bombay, Govcrnmcn t 
announced its deci ion of tak ing ov r J 3 
miJls in Bombay. However not a in le mill 
h s !tarted fun ctionio as yet, re.ruhiog in the 
sweJliag of the ranks of thousands of unem-
ployed worker who have been r fused 
reemployment by the mill owners for partici-
pating in the str ike. 

The major factors re ponsible for the pre-
sent predicament are reported lo be that, the 
mill owner have siphoned tbe profits of the 
teJtt ilc industry into other prafi1 able eoturc 
and exploited 1be workers, On the other 
hand, inefficiency and ramp nt malpractices 
arc at the root of fa ilure of the NTC to 
bring the iodu try ou t of cri is. 

I would request the Government 10 
natiooali e the iodu I ry and take urgent tep 
to restart the mill immediately and s vc the 
workers from starva tion by re-employing 
them . At the same time mill owner also 
should not be allowed to go scotfree. 

(ix) Need ro ser up some big indusrries 
in Carho/Jiroli (Maharashtra) 
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